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(6) Statement No. X—Hundred-Twenty-
seventh Session, 1983. [Plac-ed in Library.   
See No. LT-468|85.] 

(7) Statement No. IX—Hundred-Twenty-
eighth Session 1983. [Placed in Library.    
See No. LT-469|85.] 

(8) Statement No. VI—Hundred-Twenty-
ninth Session, 1981 [Placed in Library.    See 
No. LT-470|85.] 

(9) Statement No. V—Hundred- 
Thirtieth Session 1984| [Placed in 
Library. See No. LT-471|85.] 

(10) Statement No. IV—Hundred-Thirty-
first Session, 1984. (Two Volumes) [Placed in 
Library. See No, LT-472)85] 

(11) Statement No. I—Hundred-Tiiirty-
second Session, 1985, [Placed in Library.   
See No. LT-473|85.] 

Report of the Committee on Government 
Assurances 

SHRI K. MOHANAN (Kerala): Sir, I beg 
to present the Twenty-seventh Report (in 
English and Hindi) of the Committee on 
Government Assurances. 

SHRI SURESH KALMADI (Mah 
arashtra): On a point of order. Sir, 
the importance of the Rajya Sabha 
is  being   reduced  systematically_________  

MR. CHAIRMAN. It has been discussed 
with leaders. We will consider it. You please 
sit down. 

SHRI DEBA PRASAD RAY (West 
Bengal): Sir, I have ^received this telegram 
from Jalpaiguri, West, Bengal.. 

MR. CHAIRMAN: You must come and 
meet me first; you cannot all of a sudden 
raise tt. 

SHRI DEBA PRASAD RAY: Sir, it is a 
very serious matter. 

MR.  CHAIRMAN:   Whatever it  is. 

SHRI DEBA PRASAD RAY: Judicial 
enquiry should have been instituted; four 
persons have been killed. 

MR. CHAIRMAN: Caling attention now. 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE 

Recent unearthing of espionage activities by 
sonic persons and leakage of VugMy classi-
fied official documents from various sensi-
tive Government Departments thereby en-

dangering the Security of the State 

 

THE MINISTER OF HOME AFFAIRS 
(SHRI 9. B. CHAVAN): Sir. on January 18 
this year the Prime Minister had made a 
statement in botti the Houses disclosing the 
existence of an espionage network involving 
leakage of sensitive and classified documents 
from certain offices and Ministries of the 
Government of India. In the course of the 
statement, the Prime Minister had also 
mentioned that certain persons holding 
sensitive positions in the Government were 
responsible for this leakage and passing on this 
information to    unauthorised    persons.      On 


